
MINUTES OF NIEETING No.01/19 0F NORPIS COMヽ 41TTEE-1(DES― I

SECTION)DATED ll.4.2018.

ln certain cases the decision of the Norms Committee refers to the Recommendations/

Observations/Denciencies rece:ved from the concerned Technical Authorky.Wherever

appl:cable′ a scanned copy of such document has been placed at the end ofthe Minutes′ in

running serial orders.丁 he scanned copy uploaded is to be accepted.丁 he U.O No./0.Mo No

ofthe scanned copy is reflected in the rninutes.

(i)  It iS also informcd that all applications/reprcscntations/reply to the Deflciency

lettcrs etc.may be sentto Shri S.K.Samal,Additional DGFT and Chairnlan.NC-1

The email address is:sk.samal屯 狂ic・ iL All■ rms arc also requcsted to nlai1/send

their prcsent valid email addrcsses so that correspondences can bc made through

email only.

The mceting No.01/19 of thc NollllS COmmittcc lNC-1)fOr the liccnsing year 2018-

2019 dated ll.4.2018 was held under the Chairmanship of Sho Shri S.K.Samal,Additional

Dircctor Gencral of Foreign Tradc to consider the applications undcr Duty Exemption /

Rcmission Schemcs(Chapter_4)of Forcign Trade Policy 2015-2020 / Handbook of

Proccdure Volume. The followingヽ 4embcrs ofthc Comrnittce werc prescnt in thc FneCting:‐

Sl.N

O

Name of the representatives

& their Designation

Room

No.

Telephone No. Department

1 Sh Sandeep Chouhan, D.O 23061562

Extn.146

DIPP,Udyog Bhawan

つ
乙 Sh K.P. Singh, Dy. DGFT 302 23061562

Extn.146

DGFT, Udyog

Bhawan

3. 404 23061562

Extn.265

DGF′「 ,    Udyo8
Bhawan

Case No.:1/7/80-ALC2/2017

.HQ File

:01/80/050/00111/AM18/

Parり Name:ALSTOM INDIA
LIMITED,

RLA File

103/81/040/00208/AM14/

Meet No/Date:1/80-

ALC2/2018
11.04.2018

Status:
Deferred

1_ic No/Date:0310751868 Defer

O1 102013 1)atc16 6 2018

Decision : The Committee noted that deficiency raised by DHI sent to the firm
3.11.2017 and no information has been received so far. lt is decided to send final

reminder to the firm to furnish the requisite information with in 15 days failing

which case wiil be relegted case Deferred to 06.6.2019. 
@C_-.e,F.,(.:_1

Sh. S.K.Panigrahi, E.O



Case No.:23/8/80‐ ALC2/2015 Party Namc:FINEFIT SEAT  Meet No/Datc:1/80¨
COVERS&ACCESSORIES  ALC2/2018

11.04.2018

IHQ File
t:01/80/050/00129/AM16/

HQ File

:01/80/050/001901ヽM17/

HQ File

i01/80/050/00265/AM18/

IHQ File
l:01/80/050/00115/AM18/

RLA File

:10/24/040/00009/AM16/

RLA Filc

:05/23/040/00480/AM16/

LTD(FORMERLY BAKER
OIL

RLA File

:05/23/040/00486/AM16/

RLA「 ile
:17/24/040/00010/AM17/

Stat us:
Defcrred

Lic.No/Datc:1010059146 Defer
20.052015             ‐Date:662018

Status:
Deferred

Lic.No/Datc:0510397636 Dcた r

i8.02 2016              Date:662018

つ
４

Decision : The Committee noted that application was sent to MSME on

14.12.2015 for their examination and comments . The comments from MSME is

still awaited. . Case is deferred to 06.6.2018.

Casc No.:31/6/80¨ ALC2/2016 Parり Name:GOLD MOHUR  Meet No/Date:1/80-
IPROFILES LTD.        ALC2/2018

11.04.2018

'3 U..i.io, r ine Committee noted that application was initially sent to MSME on

13.6.2016 for their examination and comments , as comments not received from

MSME . The case was referred to DIPP ( chemical ) for their comments on

6.2.2018. lt is decided to remind DIPP ( Chemical ) to expedite their comments

Case is deferred to 06.6.2018.

Case No.:2/16/80-ALC2/2017 Party Name:BOTIL OIL
T00LSINDIA PVT

Meet No/Date:1/80-

ALC2/2018
1104.2018

Status:
Deferred

Decision : The Committee noted that application was sent to DHI on 06.11 .2017

for their examination and comments . lt is decided to remind DHI to expedite their

comments.. Case is deferred to 06.6.2018

Lic.No/Date:0510397729 Deた r

2602.2016             1 Date:6.6.2018

Status:
Deferred

Case No.:24/6/80‐ ALC2/2016 Patty Name:AUTOCOMP    Mect No/Date:1/80-
CORPORAT10N PANSE    ALC2/2018
PRIVATE LIヽ41TED       l1 04 2018

Lic No/Datei3 110066 115 Deた rHQ File              lRLA File
i01/80/050/00183/AM17/      :31/83/040/00002/AM17/       12 04 2016              Datei6 6 2018

Decision:The Cornrnittee noted that deficiency raised by DHl sentto the firrn vlde

e rYlail dated 9.3.201 8 and no inforrnation has been received so far ltis decided

to send final rerninder to the firm to furnish the requisite inforrYlation with in 1 5

days faillng which case will be reieCted case Deferred to 06 6 2018

Case No.:5/7180-ALC2l20l1 PartyName:BIRLA Meet No/Date:1/80- Status:
DeferredFURUKAWA FIBRE OPTICS ALC2/2018

PRIVATE LIMITED,       11.042018

Lic No/Date:1710006313 ‐Detr
25.04.2016             

‐Date:662018

Decision : The Committee noted that hard copy of the application has not been

received so far. Reminder issued to RA ( Goa ) vide e mail dated 11.4.2018 lo

fu1lsh hald copy of the application within 15 days failinsrruhi:rl .Hfr#L 1?,,,;YM;*{m#
#ffi'Hff E:l;:5,"!1";;:;;:L- 'HH.=S€I#..Y'-

Udyog Bhawan, |\.tow tlolhl
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withdrawn from agenda. Case Deferred to 06.6.2018

Case No.:22/6/80-ALC2/2016 Party Name:CORNING Meet No/Date:1/80- Approved
TECHNOLOGIESINDIA PVT.ALC2/2018
LTD.

HQ File              RLA File
:01/80/050/00181/AM17/       :05/23/040/00574/AM16/

Decision : The committee examined the case as per agenda and decided to ratily the

norns based on the recommendation of MEIT U.O. No. 17 (26 )/2016-IPHW dated

28.2.2018 as under :-

RA concerned may take further necessary action as per the decision of NC

Case No.:6/1 2180-ALC2l20l6 Party Name:CORNING Mect No/Date:1/80- Approved
TECHNOLOGIESINDIA PVT.ALC2/2018

11042018

Lic.No/Date:0510398319

27042016

HQ Flle

:01/80/050/00322/AM17/

LTD.

RLA File

:05/23/040/00179/AM17/

1104.2018

Lic No/Datei05 10399035

08.07.2016

Decision : Decision : The committee examined the case as per agenda and decided to

rratify the norms based on the recommendation of MEIT U.O. No. 17 (26 y2016-IPHW

rdated 28.2.2018 as under :-

Export Item Quantity Import Item Quantity

Optical Fiber
( single mode
optical Fiber
complying with
ITU specification )
( Total -Net content
of import item in
export product -l
single mode
perform - 80000.00
ke)

25,00,000.00

Kilolneter

Single mode
perfbrm ( made of
silica to
manufacture
telecommunication
Grade optical
Fiber )

70875.00K8

(with 5%wastage)

Export Item Quantity Import Item Ouantity

Optical Fiber
( single mode
optical Fiber
complying with
ITU specification )
( Total -Net content
of import item in
export product -l
single mode
perform -
160,000.00 kg )

50、 00.000.00

Kilopnetcr

Single mode
perform ( made of
silica to
manufacture
telecommunication
Grade optical
Fiber )

1.41.750.00K8

(with 5%wastage)

RA concerned may take further necessary action as per the decision of NC.
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PRIVATE LIMITED 11042018

HQ File RLA File Lic.No/Date:0310808650 Def-er

:01780/050/00 485tAMtz t :03/95/040/00 s28lAMlzl 21.10.2016 Date:6.6.201 8

Decision : The Committee noted that reply furnished by the firm in response to

D/L sent to DHI on 11.4.2018. Case Deferred to 06.6.2018

iCase No。 :1/24/80-ALC2/2016 1Parり Name:SHAKTIMAN   Meet No/Date:1/80‐
RUB ROLLS P LTD,      ALC2/2018

l1 042018

1´ ic No.I)atci33 10030369  1)cibrHQ File              RLA Filc
:01/80/050/00560/AM17/      :33/24/040/00009/AM17/      09022017              1)atc:662018
10 becision:The Commitee noted that application was initially sentto MSME on

12.4.2017 for their exarnination and cornrYlents, as COrrlrnents not received from

MSME The case was referred to DIPP(chemical)fortheir comments on
6.2.2018 1tis decided to remind DIPP(Chemical)to eXpedite their comments
Case is deferred to 06.6.2018.

Case No.:25/21/80-ALC2/2016 Party Nalne:L&T‐ MHPS    Meet NO/Datei1/80-
TURBINE GENERATORS   ALC2/2018

Meet No/Datei1/80-

ALC2/2018
11.04.2018

Status:
Deferred

Status:
Defe rred

Case No.:5/1/80‐ ALC2/2017  Pa,y Namc:FRIZAlR
PRIVATE LIMITED Withdrawan

HQ File RLA File Lic No/Date:0910064852 Dcた r

:01/80/050/00655/AM17/      :09/24/040/00666/AM17/ 3103.2017 Date:66.2018

O""i.ion :The committee noted that , this office has requested RA Ahmedabad vide e

mail dated 2.5.2017 and reminders 3.7.2017 25.9.2017 to lurnish hard copy of the

application but no application has been received so f'ar. It is decided to withdraw' thc casc

from agenda .

'Case No.:24 11 180-ALC2l20l7 Party Name:FRIENDS Meet No/Date:1/80-

ENGINEERING INDUSTRIES ALC2/2018

Status:
Deferred

PVT LTD 11.04.2018

HQ File RLA File Lic.No/Date:03 10812494 Def-er

rz.oilaoioso/gg134/AMl8/ :03r941040t00040/AMl8/ 13.04.2017 Date:6.6.2018

.Decision : The Committee noted that application was sent to MSME on 04.7 -2017

for their examination and comments . The comments from MSME is still awaited. .

Case is deferred to 06.6.2018.

-So €Ie {
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Case No。 :34/7/80-ALC2/2017 Party Name:NIPRO INDIA
CORPORAT10N PRIVATE
LIMITED

RLA File

:31/83/040/00023/AM18/

RLA F‖ e

:05/23/040/00043/AM18/

Case No.:17/13/80-ALC2/2017,Pa“ y Name:UNI VTL
PRECIS10N PVT.LTD.

15

Meet No/Date:1/80-     Approved
ALC2/2018
1104.2018

Lic.No/Datei3 11 0066734

15.052017

Decision : The committee examined the case as per agenda and decided to ratily the
norms based on the written recommendation of DIPP ( Technical suppofl ) O.M NO.
4701116612018/ TSW dated 11.4.2018 as under:-

RA concemed may take necessary action as per the decision of Norms Committee.

HQ File

:01/80/050/00144/AM18/

HQ File

101/80/050/00253/AM18/

RLA File

:65/24/040/00004/AM18/

Meet No/Date:1/80-

ALC2/2018
11.04.2018

Lic No/Date:6510000005

17.07.2017

Status:
Deferred

Datci6 6 2018

Status:
Deferred

Defer
Date:6.6.2018

lbr

iCasc No.:3/10/80‐ ALC2/2017 1PattyName:HINDUSTAN    Meet No/Date:1/80-
RUBBER INDUSTRIES    ALC2/2018

11.04.2018

HQ File

14 :01/80/050/00213/AM18/

Lic No/Date:0510402563 Deた r
16052017

Decision : The Committee noted that deficiency raised by DIPP ( TSW Section )

sent to the firm vide e mail dated and final reminder sent to the firm vide
e rYlail dated l l.4 201 8 to furnish the requislte inforrTlation within 1 5 days failing

which,case will be releCted case Deferred to 06 6 2018

Decision : The committee noted that the application has been sent to DIII on

the■ examhttbn and commentso Case Debrred to 06.6.2018て
議露ぶ
「■C■

“
_… 3:い 1:i

す

脚 鋼     
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Sl.

No.
Export
item

Quantity SI.NO. Import item Quantity
recommended

1 Stainless
steel

Cannulaes
made out
of stainless
steel Strips
SUS 304-
Finish
BA2 (
Average
Net
content of
Stainless
Steel:
0.0931
gms each )

9106000.000

Numbcr
1 Cold Rolled

Stainless Steel
Strips SUS 304
Finish BA2

1.20 kg/kg content
in the export
product

2 Grinding Wheels

600¨ 1000 Grit

Sizc

0.003 Nos. per
10000 Nos. of
Export product_

う
Ｄ Glass Beads 0.15 KGs per

10000 Nos. of
Export product

Net content of above inputs in the export product
will be as certified by jurisdictional GS'f
Authorities

騨

⌒



.HQ File

16 :01/80/050/00275/AM18/

HQ File
19 :01/80/050/00240/AM18/

RLA File

:03/95/040/00235/AM18/

LIMITED

RLA F‖ e

:02/24/040/00070ノ AM18/

Meet No/Date:1/80‐

ALC2/2018
11.04.2018

Meet No/Date:1/80‐

ALC2/2018
11.042018

Meet No/Date:1/80-

ALC2/2018
11.042018

Status:
Deferred

Status
: Deferred

Status:
Deferred

Status:
Deferred

Date:662018

Status:
Deferred

Case No.:12/16/80¨ ALC2/2017 Pany Name:LARSEN&
TOUBRO LIMITED

HQ File RLA File Lic No/Date:03108:5010 Dcた r
171:01/80/050/00277/AM18/      :03/95/040/00206/AMi8/      03.08.2017              Date:662018

1Decision:The comnlittcc notcd that the application has becn sentto DHI on 3.ll.2017

for their exaFnination and comments. It is decided to rerllind DHI to expedite their

COmFnCntS.Case Deferred to 06.6.2018

Decision:The Conlrrlittee noted that deficiency

e rrlail dated l1 4.2018.to furnish the requisite

06.6.2018

Case No。 :14/16/80‐ALC2/2017 Party NamelLARSEN&
TOUBRO LIMITED

ICase No。 :4/13/80‐ ALC2/2017 Parり NameiPAHARPUR
I                   C00LING TOWERS

Lic.No/Date:0310815008 Dcfcr
03.08 2017             Date:662018

raised by[〕 Hl sentto the flrm vide

information Case Deferred to

Case No。 :9/13/80¨ ALC2/2017 Party NameiTECHNIP INDIA Meet No/Datel1/80-
LIMITED              ALC2/2018

‐11.04.2018

HQ File RLA File Lic.No/Date:0510'103659 Det'cr

:01/80/050/00245lAMl8l :0-5/24i040/00200iAMl8i 11.08.2017 [)alc:6.6.]018
l8 

Decision : The Committee noted that deficiency raised by DIPP sent to the firm
vide e mail dated 03.11.2017 and no information has been received from the
firm so far. .lt is decided to send final reminder to the firm to furnish the requisite
information with in 15 days failing which case will be rejected. Case Deferred to

06.6.2018

Lic No/Date:0210207794 Deた r

1408.2017

,Decision : The committee noted that information furnished by the firm sent to the DIPP

on 03.1.2018 for their comments. It is decided to remind DIPP to expedite their
comments. Case Deferred to 06.6.2018

Case No.:5/13/80‐ ALC2/2017 Parり Name:KOSO INDlA   Meet No/Datei1/80-
PRIVATE LIMITED      ALC2/2018

11.042018

HQ File RLA File Lic.No/Date:3110066835 Detr

:O1/80/050/00241/AM18/      :31/83/040/00064/AM18/      14 08 2017              Datc:662018

Decision:The Comnnittee noted that deficiency raised by DIPP sentto the firm

vide e rnail dated 03.11.2017 and no inforrnation has been received from the

′
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firm so far. .lt is decided to send final reminder to the firm to furnish the requisite
information with in 15 days failing which case will be rejected. Case Deferred to
06.6.2018

121 HQ File
1  101/80/050/00243/AM18/

HQ File

:01/80/050/00244/AM18/

HQ File

ENGINEERS LTD.

IRLA File

:05/23/040/00187/AM18/

RLA File

:05/23/040/00180/AM18/

LTD.

RLA File

Meet No/Date:1/80‐

A LC2/2018

11.042018

18.08.2017

Mect No/Date:1/80-

ALC2/2018
11.042018

22082017

Status:
Deferred

Date16 6 2018

Status:
Deferred

Date:662018

Status:
Deferred

Date:662018

Case No.:7/13/80‐ ALC2/2017 Party Name:DEE
DEVELOPMENT

Lic.No/Date:0510403735 ‐Defer

Decision : The Committee noted that deficiency raised by DHI sent to the firm
vide e mail dated 11.4.2018. Case Deferred to 06.6.2018

Case No.:8/13/80‐ ALC2/2017 1Party Name:ISGEC HITACHI  Mcet No/Date:1/80‐
ZOSEN LIMITED        ALC2/2018

11042018

1ン ic No/Datc:0510403718 Dcib「

18.082017

‐22‐
Decisiふ n:丁 he Committee noted that denciency raised by DIPP sentto the nrm
lvide e rYlail dated 03.11.2017 and no inforrnation has been received from the

l  ‐firrln so far.Jtis decided to send final rerninderto the firm to furnish the requisite
'information with in 1 5 days falllng which case will be releCted case Deferred to

′  .06.6.2018

Case No. : I 3/l 3/80-A LC2 /2017 P arty N ame: SPI ROTEC H Meet No/Datcl1/80- Status:
Deferred|| HEAT EXCHANGERS PVT. IALC2/2018

11.042018

Lic No/Datci051 0403744 Dcた r

23 :01/80/05 Ol0O249lAMl8l :05l24l04OlO0202lAMl9l 2 I .08.201 1 Datc:6.6.10 I 8

Decision : The committee noted that information furnished by the firm sent to the DIPP
'on04.12.2017 for their comments. It is decided to remind DIPP to expedite their

comments. Case Deferred to 06.6.2018

I ICase No.:8/16/80-ALC2/2017 Party Name:AKSH
I I                   .OPTIFIBRE LTD

124 1HQ File              RLA File
l i:01/80/050/00271/AM18/   1:05/23/040/00200/AM18/

Lic No/Date:0510403756 Detr

: lDecisi滞 :¬僣cOmttittee百 3にO th`taendency rabed by ME「  sent to the ttrm‐
|  'vide e rnan dated ll.4.2018. Case Deferred to 06.6.2018.



ICase No.:3/13/80‐ ALC2/2017 Parり Name:NIPRO INDIA   Meet No/Date:1/80‐
ICORPORAT10N PRIVATE  IALC2/2018

Approved

HQ File

:01/80/050/00239/AM18/

Decision :The committee examined the case as per agenda and decided to ratify thc

noffns based on the written recommendation of DIPP ( Technical support ) O.M NO.

4701116612018/ TSW dated 11.4.2018 as under :-

LIMITED

RLA File

:31/83/040/00070/AM18/

11042018

Lic No/Date:3110066849

23082017

う
Ｚ

26 1HQ File
i01/80/050/00269/AM18/

| IHQ File
1271:01/80/050/00276/AM18/

DEVELOPMENT
ENGINEERS LTD

RLA File

:05/23/040/00207/Aヽ418/

PRIVATE LIMITED

RLA File

:03/95/040/00052 AM 18/

Mcct No/Datc:1/80-

ALC2/2018
11.04.2018

Lic No/Datc:0510403817

28.082017

11.04.2018

Lic.No/Date:0310815484

01.092017

Status:
Deferred

Det'er
Date:6.6.201 8

the firm

Status:

Deferred

Dcfcr

Date:6.6.2018

Case No.:6/1 6180-ALC2l20l1 Party Name:DE,E

lDecision : The Committee noted that deficiency raised by DHI sent to
vide e mail dated 11 .4.2018. Case Deferred to 06.6.2018

Case No.: l3/16/80-4L C2l20l7 Party Narne:L & T-MHPS Meet No/Date: I '80-
TURBINE GENERATORS ALC2I2OI9

:Decision:丁 he Committee noted thatthe applicalon sentto DHl on 3.11.2017 for

ltheir exarnination and cornrnents.ltis declded to renlind DHlto expedite their

iCOrnrnents. Case Deferred to 06.6.2018

ノ

Sl.

No.
Export item Quantity Sl.

NO.
Import item Quantity

recommended

1 Stainless steel
Cannulaes made
out of stainless
steel Strips SUS
304-Finish BA2
( Average Net
content of
Stainless Steel:
0.0800 gms
each )

362303500.000

Numbcr
1 Cold Rolled

Stainlcss Stecl

Strips SUS 304

Finish BA2

1.20 kg/kg content
in the export
product

つ
４ Grinding Whccls

600-1000 Grit

Sizc

0.003 Nos. per

10000 Nos. of
Export product

3 Glass Beads 0.15 KGs per
10000 Nos. of
Exoorl product

Net content of above inputs in the exporl
product will be as cerlified byiurisdictional
GST Authorities

RA concerned may take necessary action as per the decision of Norms Committee.



IHQ File
28:01/80/050/00268/AM18/

29 HQ File
:01/80/050/00272/AM18/

HQ File
30 :0 I /80/05 0tOO273 t AMtSt

Case No。 :5/16/80-ALC2/2017 Palty Nanlc:PAHARPU R
C00LING TOWERS
LIMITED

RLA File

:02/24/040/00096/AM18/

Case No.:9/16/80¨ ALC2/2017 Party Name:JSSI
HYDRAULiCS(P)L´ TD

Lic.No/Date:0210207851  Defer

08.09.2017             Date:66.2018

Decision : The Committee noted that the application sent to DHI on 3.11.2017 for
their examination and comments. lt is decided to remind DHI to expedite their
comments. Case Deferred to 06.6.2018

Mcet No/Date:!/80‐

ALC2/2018
ll.04.2018

Meet No/Date:1/80-

ALC2/2018
11.042018

Lic.No/Datc:0510404001

13.09.2017

Stat us:
I)el'erred

Status:

DcFcrrcd

Detr
Date:66.2018

the firm

RLA File

:05/23/040/00236/AM18/

RLA File

:05/23/040/00216/AM18/

Decision : The Committee noted that deficiency raised by DHI sent to
vide e mail dated 11.4.2018. Case Deferred to 06.6.2018

Case No.: l0/16/80-ALC2 12017 Party Name:HONDA Meet No/Date:1/80-

TRADING CORPORAT10N  ALC2/2018
1NDlA PVT.LTD.       11.042018

Decision : The Committee noted that the application
for their examination and comments. lt is decided to
comments. Case Deferred to 06.6.2018

Status:
Deferred

Lic No/Date:0510404000 Defer Date:

13.09.2017          o66.2018

sent to DIPP on 3 1 1.2017
remind DHI to expedtte their

ICase No。 :1`/16/80-

IALC2/2017

1HQ File

PRIVATE LIMITED

RLA File

11.04.2018

Lic.No/Datei3110066886 Deた r

Palty Name:AUTOCOMP    Mcet No/Date:1/80-    Status:
CORPORAT10N PANSE    ALC2/2018         Deferred

:01/80/050/00279/AM18/      :31/83/040/00083/AM18/ 05.10.2017 Date:6.6.2018

Decision : The Committee noted that the application sent to DHI on 3.11.2017 for
their examination and comments. lt is decided to remind DHI to expedite their
comments. Case Deferred to 06.6.2018
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MANUAL CASES

CATEGORY“ A″

S.No.1

Case No.A/R-110 M/S.

Motherson

Surni Systems

Ltd.′    New
Delhi

HQF.No.01/80/050/00541/AM 15/DE

S.:

Llc.No.&date

Meeting No.L/L9 RA.F.No.05/24/040/00407/AM 15 0510377258

dt.27.01.2014

Dated: 11.04.2018 Request for fixation of norms

D".iri"rr Firr's request has been sent to MSME on 29.03.17. lt is decided send complete set

of application to DtPP ( chemical ) for their comments. Case Deferred to 06.6.2018

S,No.2

Case No.A/R‐138 M/s.UNI

Precision

Ltd.′

Dharwad

Pvt.

HQF.No.01/80/050/00417/AM 15/DE

S.|

Lic.No.&date

Meeting No.1/19 RA.F.No.03/95/040/00338/AM 15 0310787040

dt.18.07.2014

Dated: 11.04.2018 Request for fixation of norms

-Deiision: 
The conrmittee noted that the company appeared before NC meeting no 01/18

held on 1].L.4.ZO1,'7 and committee advised the firm to furnish detailed information.

Accordingly letter sent to the firm vide e mail dated J:O.8.2OL7 and final reminder vide e mail

dated 22.g.20L7 and no information has been received from the firm so far, hence it is

decided to reject the case.

Lic.No.&dateHQF.No.01/80/050/00145/AM16/DE

S.l

M/s.

Donaldson

lndia Filter

Systems Pvt.

Ltd., Gurgaon

Case No.A/R-178

RA.F.No.05/23/040/00074/AM 16Meeting No.1/19

Request for fixation of normsDated: 11.04.2018

0510394576

dt.16.062015

′Ź'
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Decision The committee noted that complete set of application along with information

furnished by the firm sent to DIET on 2.LL.2OL7 for their comments . lt is decided to remind

DIET to expedite their comments . Case Deferred to 06.6.2018

S No.4

S.No.6

Decision:The committee noted that the request of the firm for fixation of
on 5.4.2017 for their comments and comments is awaited. lt is decided

expeditetheir comments. Case Deferred to 06.6.2018

Case No.A/R-77 M/s. Glovis

lndia Pvt. Ltd.′

Sriperumbudur

′丁N

HQF.No.01/80/050/00315/AM 16/DE

S.l

Lic.No.&date

Meeting No.1/19 RA.FoNo.04/24/040/00124/AM 16 0410161029

dt.21.09.2015
Dated: 11.04.2018 Request for fixation of norms

Decision: The committee noted that information furnished by the firm sent to DHI on

2L.77.2OL7 for their comments. lt is decided to remind DHI to expedite their

comments,Case Deferred to 06.6.201 B.

S,No.5

Case No.A/R-166 M/S Shaktiman

Rub Ro‖ sP.

Ltd.′ Kaithal.

F.No.01/80/050/00003/AM 17/D

ES.|

Lic. No. and date

Meeting No.1/19 RLA

No.33/24/040/00007/AM16

3310030255

dt.07.10.2015

Dated: 11.04.2018 Request for Re-fixation/
enhancement of norms

Decision: The committee noted that the request of the firm for re- fixation of norms sent to
DIPP ( chemical ) for their comments on L4.1.1..2017. lt is decided to remind DIPP ( Chemical)

to expedite their comments. Case Deferred to 06.6.2018

M/s Dee

Development
Engineers Ltd.,

Haryana

F.No.01/80/050/000066/AM 17/DES.

:

RLA No.05/23/040/00459/AM 16Meeting No.1/19
Request for ratification of norms.

ヘ

Case No.A/R-04 Lic. No. and

date
0510397502

dt.04.022016Dated:

11.04.2018

■が6 で計0



S.No.7

Case No.A/R-06 M/s
Godrel&
Boyce

Mfg.Co.

Ltd.′

Mumba:

F.No.01/80/050/00435/AM 16/DES.| Lic. No. and

date

Meeting No.1/19 RLA No.03/94/040/00441/AM 16 0310798673

dt.04.09.2015Dated: 11.04.2018 Revision of norms

Decision: The committee noted that the request of the firm for ratification of norms in
respect of three export item 2, 3 and 4 sent to DHI and DIPP on 23.2.2018 for their
comments and their comments awaited. DHI Vide their U.O No 3 (25 )/ 16 -TSW ( B ) DATED

05.3.2018has stated that DIPP may be consulted for export item no 2 and 4 as these items

pertains to DIPP lt is decided to remind DHI and DIPP to expedite their comments. Case
Deferred to 06.6.2018
S.No.8

Case No.A/R-07 M/S Sharma

Pharmaceutica

l Pvt.Ltd.′

Gujarat.

F.No.01/80/050/00308/AR/114/DES.| Lic. No. and

date

Meeting No.1/19 RLA No.34/24/040/00131/AM 14 3410037864

Date

ll.09.2013
Dated:11.04.2018 Request for ratification of norms.

Decision: The committee noted that the information furnished by the firm vide their letter
dated 25.L7.2077 sent to DIPP on 29.L2.2017 for their comments. lt is decided to remind

DIPP to expedite their comments. Case Deferred to 06.6.2018
SI.No.9

Case No.A/R-31 M/s Alstom
Transport lndia
Limited, Bangalore.

F.No.01/80/050/00368/M15/DE

S.|

Lic. No. and

date

Meeting No.L/L9 RLA No.07/24/040/00092/AM15 0710105249

dt 20.062014Dated: 11.04.2018 Request for ratification of
norms.

Decision: The committee noted that the information furnished by the firm vide their letter

dated01.3.2018 sent to DHI on 15.3.2018 for their comments. lt is decided to remind DHI to

expedite their comments. Case Deferred to 06.6.2018
SI.No.10

Case No.A/R-32 M/s Peters Surgical

lndia Pvt. Ltd.
(Formerly Stericat
Gutstrings Pvt.

Ltd.,New Delhi)

F.No.01/80/050/00597/M15/DE

S.|

Lic. No. and

date

Meeting No.1/19 RLA No.05/24/040/00414/AM 15 0510392401

dt.12.12.2014Dated: 11.04.2018 Request for re-fixation of
norms.

Decision:丁 he cornrnittee considered the case as per agenda and decided to ratify the norms

based on the written comments furnished by DIPP(TSW Section)Vide their letter no
07/413/17-丁SW dated22.1.2018(attaChed atthe end of minutes)

―
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SI.No.11

SI.No.12

S No13

S No14

Case No.A/R-34 M/s CICB -
Chemicon
Private
Limited,
Ba ngalore

F.No.01/80/050/00016/M14/DES.| Lic. No. and

date

Meeting No.1/19 RLA No.07/24/040/00452/AM 13 0710093506

dt

01022013
Dated: 11.04.2018 Request for ratification of norms.

Decision: The cornrnittee noted that the inforrnation ca‖ ed for from the firrn vide e mall dated

19.12.2017 has not been received so far. :t is decided to send final rerninder to the firm to

furnish the requisite information with ln 15 days fa‖ ing which case w‖ l be reiected.Case

Deferred to 06.6.2018

Case No.A/R-35 M/s Driplex

VVater

Engineering

Ltd.′ New
Delhi

F.No.01/80/050/00018/M13/DE

S.:

Lic. No. and
date

Meeting No.16/18 RLA No.05/23/040/00450/AM12 0510317886

dt 15 02 2012Dated: 14.11.2017 Request for revision of norms.

Decision:丁he cornrnittee noted that inforrnation ca‖ ed for frorn the firm vide e mail dated

ll.4.2018 Case Deferred to 06 6.2018

Case No.A7R-1 M/s  L&  丁
MHPS  Ltd
丁urbine

Generators Pvt
Ltd Mumbal

F No.01ノ80/050/00415/AM17ノ DES.| Lic. No. and
date

Meeting No.1/19 RLA No.03/95ノ 040/00422/AM17 0310807693
Date 08 09 2016Date:11.042018 Request for Amendment in norms.

Decision:The cornrnittee noted that the request ofthe flrrn for amendmentin norms sent

to DIPP on 15.12.2017.:tis decided to rernind DIPP to expedite their cornrnents.

Case Deferred to 06 6 2018

Case No.ArR-1 M/s Dee
Development
Engineers Ltd.
Faridanad

F.No.01ノ80/050/00299/AM17/DESI Lic. No. and
date

Meeting No.1′ 19 RLA No 05/23/040/00101′AM17 0510398701
Date 01 06 2017Date:11042018 Request for fixation of adhoc norms.

Decision: The committee noted that the request of the firm for for fixation of norms sent

to DHI on 3,4.2018 for their examination and comments. Case Deferred to 06.6.2018

⌒



S No.15

S.No.16

S No.17

S No.18

S No.19

Case No.A/R-1 M/s Dee
Development
Engineers Ltd.
Faridanad

F.No 01/80ノ 050/00180/AM17/DESI Lic. No. and
date

Meeung No.1/19 RLA No.05/23/040/00015/AM17 0510398216
Date 13.042016Date:1104.2018 Request for fixation of adhoc norms.

Decision: The committee noted that the request ofthe firm for forfixation of norms sent

to DHI on 3.4.2018 fortheir examination and comments. Case Deferred to 06.6.2018

Case No ⅣR-4 M/s Angiplast
Ltd,

Ahmedabad

F No 01′80/050/00257′ AM15/DESI Lic. No. and
date

Meeting No.1/19 RLA No 08/24/040/00141/AM16 0810132579
Date 03 07 2014Date:11.04.2018 Request for fixation of norms

Decision: The committee noted that the request of the firm for fixation of norms sent to
DIPP ( chemical ) on 19.3.2018 for their examination and comments. Case Deferred to
06.6.2018.

Case No.AIR-5 M/s   BGR
Energy
Systems Ltd,
Chennai

F.No 01/80/050/00428ノ AM17ノDESI Lic. No. and
date

Meeting No.1/19 RLA No 04/24/040/00106ノAM17 0410162326
Date 29 09 2016Date:1104.2018 Request for fixation of adhoc norms.

Decision: : The committee noted that the request of the firm for fixation of norms sent to
DIPP on 03.4.2018 fortheir examination and comments. Case Deferred to 06.6.2018.

Case No.A/R-6 M/s   Bharat
Heavy
Electricals

Ltd,.

F No 01/80/050/00285/AM09ノ DESI Lic. No. and
date

Meeting No.1/19 RLA No.04/24/040ノ 00228ノ ノヽM08 0410092521
Date 07.122007Datei l l.04.2018 Request for revision of norms.

Decision. The committee noted that the request of the firm for revision of norms sent to
DHI on14.3.2018 fortheir examination and comments. Case Deferred to 06.6.2018

Case No A/R-7 M/s Bharat
Heavy
Electricals
Ltd,.

F No 01′80/050/27′AM15/DESI Lic  No  and l
date          l

Meeting No lノ 19 RLA No 04/24/040/00280ノAM14 0410156463
Date 21 03 2014Date:1104.2018 Request for fixation of

amendment/reduce.
Decision. : The committee noted that the requestofthefirm for revision of norms sentto
DHI on L4.3.20L8 for their examination and comments.Case Deferred to 06.6.2Qffi^
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S.No.20

S No 21

S.No.22

S No23

Case No A/R-8 M/s Bharat
Heavy
Electricals
Ltd,.

F No 01/80/050/409/AM14/DESI Lic. No. and
date

Meetinq No.1/19 RLA No.04/24ノ 040ノ00163/AM14 0410152111
Date 21 11 2013Date:11042018 Request for Amendment. Of

norms.
Decision.The committee considered the request of the firm for reduction of export weight
as ratified earlier by norms committee due to reduction in overall pipe length during
detailed Engineering and decided to amend the norms based on the written
recommendation furnished by DHl, TSW ( B) Section , U.O No. 2 (3 ) /BH -3lAA No.

6463118-TSW (B ) dated 17.4.2018 ( copy of the letter attached at the end of minutes )

Lic. No. and
date

F No 01′80/050/118/AM12/DESIM/s Bharat
Heavy
Electricals
Ltd,.

0410124735
Date 08 06 2011

ari
/BHノAA no 6463/18-TSVV(B)dated 17 4 2018 1t is decided to to ask the flrrn to furnish
inforrnation on fo‖ owing points

i.  Specrlc nem Of impott wtth their weight wnh iustittcation for such
decrease in quantity of import in number terrns but increase in weight
terrrns..

Case Deferred to 06.6.2018

RLA No 04/24/040/00067/AM12No.1/19
for Amendment of Norms t.Date:11042018

Case No ⅣR ―
10

M/s Bharat
Heavy
Electricals
Ltd., Chennai

F No 01/80/050/00746/AMl1/DESI Lic. No. and
date

Meeung No 1/19 RLA No 09/24/040/00363/AMll 0910044578
Date 06 12 2010Date:11.042018 Request for revision of adhoc norms.

Decision The committee noted that the request of the firm for revision of norms sent to

DHI on 26.2.2018 fortheir examination and comments. Case Deferred to 06.6.2018..

Lic. No. and
date

F No 01′80/050/316/AM14/DESICase No.A/R
11

0410149287
Date 30 08 2013

RLA No 04/24/040ノ 00096/AM14No.1ノ 19
for fixation of amendment.Date:11042018

Decision: The committee considered the request of the firm for reduction of export weight
as ratified earlier by norms committee due to reduction in overall pipe length during
detailed Engineering and decided to amend the norms based on the written
recommendation furnished by DHl, TSW ( B) Section , U.O No. 2 (3 ) /BH -3/AA No.

6463ノ 18¨TSW (B)dated 17 4 2018 of the letter attached at the end of min

**********

1汗

⌒

Case No.AJR-9

M/s Bharat
Heavy
Electricals
Ltd,.



ー フ″ァ

囀 ul

No。“…■7(26・
3・/・
2016・IPHW

ffirm Fr*il{, 5,fr \fr efr Eiqfrffi , r$ Ed- 1 1 ooo3
Electronics Niketan,6, C G O Complex, New Delhi-110003

Website : www.meity.gov.in

節

Date¨28:Q12018…………

ELECTRON:CS INDiA
肺 い 痴 昨

之

・

S.No. Import Item UoM Wastage
allowed

Total Quantity
Recomurended

1

Single Mode Preform fMade
of SILICIA to manufacture
Telecommunication Grade
optical fibre)

KG 50/0 70,875

町贋auくфlく くりをZユこ メ́在 4ジ
を /炒 ″巧ト

一

Government of India

ffi*tg*ttuHffiqrrmq
Ministry of Electronics & Information Technology

Subiect: Ratification of norrns in terrns of Para 4.7 of HBP. [Vol.1) in respect of
Advance Authorization No.0510398319 dated 27.O4.2OL6 issued in
favour of M/s. Corning Technologies India Pvt. Ltd. Gurgaon

Reference DGFT I. D. No. 01/80/050 /LBL/AML7 /DES-I/246 dated 13.6.2016 vide

which comments of this Ministry have been sought on the above mentioned

application of M/s. Corning Technologies India Pvt. Ltd. Gurgaon for export of "Optical

Fiber(Single Mode Optical FiberJ".

2. The application has been examined in the Ministry of Electronics and Information
Technology from technical angle. The import items are required for manufacturing the

export product. This rninistry recommends ratification of norms of advance

authorization as per the details given below:-

Tele.:24301268

E‐maillanaIEna製菫ュ≦坐m

Shri Haradhan Das,F'「 DO,0/o DGFT.Udvog Bhavanl Nevv Delhi

MeitY U.0。 No.17(26〕 /2016-IPHW datcd 28.02.2018

NangiaJ
Director

gofirwat41sil{
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鴨 uくф lく            '
Government oflndia

…

鎌 岬・
1-赫

ⅣIinistrv of Electronics dL Information Technology

…
― ,6趙奇鍮誦哺爾 ,ヾ豫爺

-110003
Electronics Niketan,6,C G O Colnplex,New Delhi… 110003

Website:www.meiけ。govoin

On/nL L4- g7 No b E'

メυごテノ/

爛ul

No。“…■7(363/2016ul.PHw

前

Date“.28021"繋…………

Subiect: Ratification of norms in terms of Para 4.7 of HBP. (Vol.l) in respect of
Advance Authorization No.0510399035 dated 08.07.2016 issued in
favour of M/s. Corning Technologies India PvL Ltd. New Delhi

Reference DGFT I. D. No. 01/80/050 /322/AM1-7 /DES-L/557 dated 06.9.2016 vide

which comments of this Ministry have been sought on the above mentioned

application of M/s. Corning Technologies India Pvt. Ltd. New Delhi for export of
"0ptical Fiber(single Mode 0ptical Fiber Complying with ITU Specification)".

Z. The application has been examined in the Ministry of Electronics and Information

Technology from technical angle. The import items are required for manufacturing the

export product. This ministry recommends ratification of norms of advance

authorization as per the details given below:-

榊
Asha Nangia〕

Director

Tele.:24301268

E―mail:anan

Shri Haradhan Das,FTDO.0/o DGFT,Udvog Bhavan,New Delhi
MeitY U.0,No.17〔 36〕/2016-IPHW dated 28.02.2018

と
●

ELECTRON:CSIND:A
い 障 臓 昨

S,No. Import ltem UoM Wastage
allowed

Total Quantity

Reconllnended

1

Single Mode Preform [Made
of SILICIA to manufacture
Telecommunication Grade

optical fibre)

KG 5% 1,41,750

gowwanfr*r



Department oflndustrial Policy〔 L Promotion

〔TeChnical Support〕
Udyog Bhawan′ New Delhi
Dated,thellApril,2018

0FFICE MEMORANDUM

〆
SubieCt:Ratiflcation of norms in respect ofAA No.3110066734 dt.15,05.2017,AA
No.3110066796 dt.23.06.2017 and 3110066849 dt.23.08.2017 issued to M/s
Nipro lndia Corporation Pvt Ltd.

Rel DGFT.ID Note No.01/80/50/144/AM‐ 18/DES-1/276 dated 3 7.2017
DGFT ID Note No 01/80/050/00197/AM-13/DES-1/619 dated 3.11.2017
DGFT ID Note No 01/80/050/00239/AM-18/DES-1/708 dated 29 12 2017

Export Product(EP):Stainiess Steel Cannulaes made out of Stainless Steel Strips

Taking clue from S10N C816,C679,C837(a)and COnsumption details submitted by

the applicant the above three AAs may be ratifled as underi

〔i)   lmpOrtitem at SI No l(Cold Ro■ ed Stainless Steel Strips SUS 304 Finish
BA2)may be al10wed as 1 20 Kgs/Kg contentin the EP

(ii〕   ImpOrtitem at SI No.2〔 Grinding Wheels 600-1000 Grit Size〕 may be
allowed(00.003 Nos per10000 Nos ofEP

(iii〕  ImpOrt item at SI.No.3〔 Glass Beads)may be a1lowed@0.15 Kgs.per
10000 Nos ofEP

〔iv)  Net content of above inputs in the export product will be as certifled by
jurisdictional CST Authorities.

2. This issues with the approval ofTechnical Adviser (BoilerJ.

To
Directorate General of Foreign Trade
(Sh. S.K. Panigrahi, E.0.)
Udyog Bhawan, New Delhi
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Development Officer
Tel:3200
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F No7/413ノ 17-TSW

DEPARTMENT OFINDUSttRIAL POLICY&PROMOT10N
(TSW Section)

Subject : Advance Authorisation No. 0510392401 dated 12'12'2014 -M/s Peters Surgical

Pvt. Ltd.

DGFT No. 01/80/050/00597/AM-15/DES-1/648 dated-6/1 I 12017'

The above mentioned application has been examined' Number of items proposed to be

exported in boxes huu. b"", cnetteO from the details furnished in the application ' Hence ' the

following are recommended:

Item of Ex
295123.210

1neters
l.graided coated SYnthetic

Twine (Thread) made of
Polyglycolic Acid or PolY

(glycolide-co- L-Lactide)
Diameter 0.4 mm to

0.64mm+ and -10%

292201.0

Meter
l--St.ril. Abtorbable Surgical

Sutures USP/ED (Braided

Coated SYnthetic made of
Polyglycolic Acid or PolY

(glycolide-co-L-lactide) with
oi without needle Packed in

24654 Boxes, containing

packing material :Sterilization-Pup"t,170.11 Kgs. ; TriPle

Kraft PaPer

256.4Kgs.Aluminium
Foil:399.39 Kgs., PolYester

Film:165.18 Kgs.,

Necdle:295848 Nos.
2.StCrilizttilon Paper fOr

outer pouch, 60 GSM I M2 in

rolls / reels

21600.00
市letcr

2. Sterile Absorbable
Surgical Sutures USP/ED

(Monofi lament PolYdioxanone)

with or without needle Packed

in 200 Boxes, containing

packing material :Sterilization

i'up.t' 1.38 Kgs. TriPle Kraft

Paper 2.08Kgs.: Aluminum

Foil: 3.24 Kgs., PolYster

Film:1.34 Kgs., Needle:2400

Nos.

tTrtpte K;aft PaPer in Rolls

/Sheet 152 GSM
+&-10%

18138.00

Mcter
3.Sterilc Absorbable

お麗 chi‖∬lPlぶⅧ
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a *itho.,t needle Packed in

2002 Boxes, containing
packing material :Sterilization
Pup.t' 13.81 Kgs. TriPle Kraft
Paper 20.82 Kgs.: Aluminum
Foil: 32.43 Kgt., PolYster

Film: 1 3.4 1 Kgs., Needle:24024

419.350 kgs.Z. At"m,num Foil(laminated)
Jumbo Rolls 90 mm or

multiple in Pouch form

5949.00
Meter

[sterile Non-Absorbable
Surgical Sutures USP/EP

(Braided PolYester) with or

without needle Packed in651

Boxes, containing Packing
material :Sterilization PaPer:

4.49 Kgs. TriPle Kraft PaPer

6.77 Kgs.: Aluminum Foil:

10.54 Kgs., PolYster Film:4'36
Kss., Needle:7812 Nos.

173.430 Kgs.5. Polyster Film for outer

Pouch 55 GSM + &. -10%
3t296.00
Meter

…

on‐AbsorbablC

Nccdle:54768 Nos.

Surgical Sutures USP/EP

(Braided Silk) with or without

needle packed in 4564 Boxes,

containing Packing material

:Sterilization PaPer: 31.49 Kgs'

Triple Kraft PaPet 47.46 Kgs:
Aluminum Foil: 73.93 Kgt',
Polyster Film:30.57 Kgt',

295848.O Nos.6. N""dt.. for Sutures 8mm4020.00
Meter

6。 Stc五 L Nbn…AbsorbablC

Surgical Sutures llSP/EP
(Monofilament PolYProPYlene)

with or without needle Packed
in 450 Boxes, containing

packing material :Sterilization

iup.t' 3.10 Kgs. TriPle Kraft

Paper 4.68 Kgs.: Aluminum

Foil: 1.29 Kgs., PolYster

Film:3.01 Kgs., Needle: 5400

2181.6 Meters.T Monofilament

Polydioxanone Thread TC :

Diameter 0.07 to 0.61 mm +-

t0%

126000.00
Meter

7.Stcrile Non― AbsorbablC

Surgical Sutures USP/EP

(Monofilament PolYamide)

with or without needle Packed
in 12786 Boxes, containing
packing material :Sterilization
i'up.r, 388.22 Kgs. TriPle



r、■
~Pap冨~132.97 Kgs.:

Alulninum Foil: 207.13 Kgs.,

Polyster Film:85'66 Kgs''

Needle:153432 No■ 1.440Kgs.Paper fOr

outer pouch, 60 GSMI M2 in

rolls / reels

. Sterite Non-Absorbable
Surgical Sutures USP/EP

(PolyglYcolide-co-
oolvcaprolactone) (PGA

+PCf-f with or without needle

packed in 51 Boxes, containing

oackine material :Sterilization
'Pup.r,1.:s fgt. TriPle Kraft

Paper 0.53 Kgs.: Aluminum

f'olt: 0.82 Kgs., PolYster

Film:0.34 Kgs., Needle: 612

qT.tpG KAftFaPer in Rolls

/Sheet 152 GSⅣl

十&‐ 10%

tMilofi tatnent PolYProPYlene

Mesh in various Size

3.400 Kgs.
10。        Aluminum
Foil(laminated) Jumbo Rolls

90 mm or multiPle in Pouch

11. P"tytter Film for outer

Pouch 55 GSM + & -10%
2400.ONumberil.N..at.t rot sutures 8mm

m絆響

14. SterlliZatlon Paper for

outer pouch, 60 GSM I M2 in

rolls / reels

15. Triple Kraft Paper

RollS/Sheet 152 GSNII

34.050 kgs.

- 

Aluminum

諦景認¶れ絆織
14.080 Kgs.

臨脂お風謂乳‰ギ
∝

24024.0

Numbers
1& GAt"t f"isutures 8mm

万雨高冨面 l`yCSter twinc
Dia.0.04m哩

′
|

18319.00



-0.699 

mm +- 10%o

4.710 Kgsmf SGritlration PaPer for

outer pouch, 60 GSMI M2 in

rolls / reels

7l- rript- rrart PaPer in
Rolls/Sheet 152 GSNII

11.060Kgs.2L Aluminum
Foil(laminated) Jumbo Rolls

90 mm or multiPle in Pouch

23.Polyster Film for Outer

POuch 55 GSM十 型
24. Ne"dtes for Sutures 8mm

Silk TWine

(Thread Dia. 0.04mm to
0.699mm+l- l0%
26. Sterilization PaPer for outer

60 GSM/M2 tN rgl!499E
27. Triple Craft PaPer

Rolls/Reels 152 GSM+/-10%
77.620Kgs.28. 

---Tt"mitum Foil

(Laminated) Jumbo Rolls 90

mm or multiPle in Pouch

32.090 Kgs.29. P"l-ytt". Film for outer

POuch 55 GSM二 &‐ 10%
54768.00
Numbers

30. N-eedl"s-for Sutures 8mm

31. Monofilament

PolypropYlene thread Dia' 0'02

mm to 0.599 mm +/- l0%

蒟 ilization paper fOr outer

pouch, 60 GSM/M2 in

4.910 Kgs.
33.  Triple  Craft  PapCr  in
RoHs/Reels 152 GSM十 /‐ 10°/o

7.650 Kgs.Sl. ---Atuminrrrn Foil

(Laminated) Jumbo Rolls 90

mm or multiPle in Pouch

5i ro-tytter Film for outer

Pouch ss GSUI!-:P%
36. Needtes for Sutures 8mm

31. Monofilament

aa/r--



m t0 0.599

mm十/_10%
38. Sterilization PaPer for outer
pouch, 60 GSM/M2 in

Rolls/Reels
139.610 Kgs.39. Triple Craft PaPer

Rolls/Reels 152 GSM +l- l0oh
217.480 Kgs.40. Aluminum Foil

(Laminated) Jumbo Rolls 90

mm or multiPle in Pouch

41. Polyster Film for outer

POuch 55 GSM十 &-10%
t53432.0
Numbers

42. Needles for Sutures 8mm

t, 463.590 Kgs.43. Monofilament
Polyglycolide - co

po lycaprol actone)(PGA+PC L)
thread Dia. l.l0 mm to 0.699

44. Sterilization PaPer for outer

pouch, 60 GSM/M2 in

45. Triple Craft PaPer in

Rolls/Reels 152 GSM+/-10%

46" Aluminum Foil
(Laminated) Jumbo Rolls 90

mm or multiPle in Pouch

47. Polyster Film for outer

POuch 55 GSM十 &-10%
612.O Numbcrs48. Needles for Sutures 8mm

49. Non Sterile Monofilament

Polypropylene Mesh in various

NgnA Lal)
6nsultant
22.01.2018

DGFT OES.I)

2)



nr?hl.,-.(- C/<J-- '-+ n' No-- :2P
Ministry of Heavy lndustries&Public Enterprises

Departrnent of Heavy lndustry
TSW(B)SecuOn

II TPS project. Export

MT. The revised weight

ρげ

Subject: Application of M/S BHEL Chennai for ratification of norms of AA
no-04101521 11 dt 2t-71-13

DES-I, DGFT may kindly refer to the above mentioned AA M/s BHEL
Chennai. The firm's representation of dated 23/ll/L7 has been examined.
The firm has requested for amendment in the quantity of inputs from
earlier ratified quantities by Norms Committee due to reduction in overall
pipe length during detailed engineering. This Office recommends the
fo‖ owing.

ExpOrt product(EP)

Piping systern for 4X660 MW RRVUNL Suratgarh

weight w‖ l be reduced frOm 14′ 333 Mtt to 13′ 675

balance subrnitted by the firrn is enc10sed.

IMPORT

Item

no

Item Earlier ratified qty Proposed amended

qtv
1 Seamless CS pipe 1′970M丁 1′ 807M丁
2 Seamless AS pipe 2′ 030M丁 1′ 905M丁

3 Fittings, forgings 4′000 Nos 1′ 333 Nos

4 Welding material 30M丁 28.19

7 Hydraulic Snubbers 100 20

Item 
T_:?,6and 

B to 12 not imported and hence to b" d"1"t"6. The
applicant will account for actual imports in rt -plgd_!ct. The applicant

ices to the RLA, DGFT for verification
of actual total export weight.

The above issues with the approval of JS (BJM).

″.産ん
ユ気

DGFT2 Economic officer′ DES‐ I
Deptt,of HI′ uo No 2(3)/BH-3/AA no 6463/18…丁SW(B)

B.CoNayak
Development officer

17/04/18

dated
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Ministry of Heavy lndustries&Pub‖ c Enterprises'″ t工
″

Deparヒ ment of Heavy lndustry
TSW(B)SectiOn

Sub」 ect: ApplicatiOn of M/s BHEL Chennai for ratification of nOrms of AA

No-0410124735 dt 08-06-11

DES― I′ DGFtt may kindly refer to the above mentioned AA M/S BHEL

Chennal. The firm′ s representation of dated 23/11/17 has been

examined. It is Observed that though the quantity oF item no 4 of

irnporヒ
″
Fittings′  Forgings 

″
 has reduced drastica‖ y from 800 nos t0 69

nos the weight has increased from 77 Mtt to 184 MT.丁 he nrm may be

asked to give specific item of im r weight with justification
'for such decrease in quantity of import in number terms but increase in

ight terms.

The above issues with the approval of JS (BJM).

Development officer
17/04/18

DGFT,Economic officer′ DES― I
Deptt Of HI′ ∪o No2(3)/BH-3/AA no 6463/18-丁 SVV(B) dated

′多/″ノ′ツ
′

メ

〆



　́̈
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″″ンルス_のaゴイ /″
か

=ρカリダ
Ministry of Heavy lndustries&Pub‖ c Enterprises

Departrnent Of Heavy lndustry
TSW(B)SecuOn

SutteCt: ApplicatiOn Of M/s BHEL Chennai fOr ratification of nOrrns of AA

nO-0410149287 dt 30-08-13

DES― I′ DG「F may kindly refer to the above mentioned AA M/S BHEL

Chennai.丁 he firrn′ s representation of dated 23/11/17 has been exarrlined.

丁he firm has requested for amendment in the quantity of inputs from

earlier ratified quantities by Norrns cOrnrnittee due tO reduction in overa‖

pipe length during detailed engineeringi tthis Office recOrrarnends the

fo‖ owing,

ExpOrt product(EP)

Piping system for 2X660 MⅥ′sG Package for NttPC

ExpOrt weight wi‖  be reduced from 5881 M可¨ to

weight balance subnlitted by the firrln is enclosed.

IMPOR丁

Item

no

Item Earlier ratified qty Proposed

amended qty
１
■ Seamless/welded CS pipe 240 MT 187M丁

2 Seamless AS pipe 1680M丁 1500 MT

3 Seamless SS pipe 4M丁 3.71

4 Fittings, Forgings 2′ 000 Nos 1376 Nos

5 Welding material 16M丁 15.65

8 Hydraulic Snubber Assy 100 Nos 32 Nos

Item no 6, 7 and 9 to 14 have not importeffieleted.
There is no change in quantity of item no 15. The applicant will account for
actual imports in e*port prodrct. The appli l
sales/Excise invoices to the RLA′  DGFT for verification of actual total export

weight.

The above issues with the approval of JS (BJM).

〆
ンタ
〆

分

DGFT′ Economic officer′ DES― I

Mauda sttPP Stage II.

4915 M丁 . 丁he revised

ふ
t
BoC,Nayak

Development officer
17/04/18フЙII々

Deptt.of HI′ uO No 2(3)/BH-3/AA no 6463/18-丁 SllV(B)       dated
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